SCHEDULE Il
FORM D
PROOF OF CLAIM BY FINANCIAL CREDITORS
(Under Regulation 18 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
Date: 13.12.2021

Shri. Shantanu Bhattacharjee

Liquidator of M/s.Jotisriram Himghar Private Ltd

Regn No. IBBI/IPA-001/IP-P01141/2018-2019/11868
N-527 ,Diamond Heritage,16 Strand Road, Kolkata 700001
Email: ip_santanu@gmail.com

From

Punjab National Bank

Head Office: Plot No 4, Sector 10, Dwarka New Delhi- 110075

Acting through one of its SASTRA Division

SASTRA Division, Zonal office,United Tower, 3™ Floor, Hemanta Basu Sarani,
Kolkata-700001

Subject: Submission of proof of claim in respect of the liquidation of
M/s.Jotisriram Himghar Private Ltd under the Insolvency & Bankruptcy Code,
2016.

Madam/Sir,
PUNJAB NATIONAL BANK, hereby submits this claim in respect of the liquidation of
M/s.Jotisriram Himghar Private Limited. The details for the same are set out

below: b
/'//’/K-\ £ »J——\ }—, &\\

’/_

- Relevant Particulars Vioyd PN AN

1. [Name of the financial creditor PUNJAB NATIONAL BANK . \ \
(IF AN INCORPORATED BODY |PAN- AAACP0165G* | o "i-
PROVIDE IDENTIFICATION NUMBER N i ", il
AND PROOF OF INCORPORATION, IF A A\ &Y /)
PARTNERSHIP OR INDIVIDUAL NN “i/
PROVIDE IDENTIFICATION RECORDS* o e
OF ALL THE PARTNERS OR THE - g
INDIVIDUAL) o

2. |Address and Email of Financial Creditor for|Head Office: Plot No 4, Sec 10
Correspondence: Dwarka New Delhi- 110075
Acting through one of its SASTRA
Division

SASTRA Division, Zonal office

United Tower, 3 Floor, Hemanta
Basu Sarani, Kolkata-700001
Email: zs8350@pnb.co.in
zokollaw@pnb.co.in

3. [Total amount of claim including any interest,|Rs.17,86,88,597/-
as at the liquidation commencement date
and details of nature of claim(whether Term




Relevant Particulars

Loan, Secured, Unsecured)

Details of documents by reference to which

the debt can be substantiated

Statement of accounts and other loan
documents

Details of any order of a Court of Tribunal
that has adjudicated on the Non Payment of

Debt

No

Details of how and when debt incurred

Debt has been incurred by the Corporate
Debtor by the way of various financial
facilities availed from time to time from
the financial creditors by virtue of various}:..
documents executed amohg themselves

\
7. |Details of any mutual credit, mutual debts, or|NiL -3 \~ A
other mutual dealings between the corporate P —
debtor and the financial creditor which may <

be set-off against the claim

Details of any security held, the value of the
security, and the date it was given

Land admeasuring 1.25 acres and | "~
Cold storage constructed- th
consisting of Chambers,dryihfg;sfﬁggi,',»:"’- "
machine room,condenser tank, Staff

quarters,Electrical room at
and Village-Jetesriram,

Station- Jamalpur,District Burdwan.

P

thereon | (D7

Mouza
Police

8A

Whether Security Interest Relinquished

Debt in his favour

. |Details of any Assignment or Transfer of|NiL

10

Details of the bank account to which thelA/c No-8350003171160

. |financial creditor's share of the proceeds of|NAME-NON
ACCOUNT

IFSC- PUNBO835000
ZONAL — SASTRA, KOLKATA

Liquidation can be transferred

CUSTOMER

INTERBANK

11

List out and attach the Documents Reliad on
in support of the Claim

Statement of Accounts

o

(Signature of financial creditor or person authorised to 32t on his behalf)

[Please enclose the authority if this is being submitted on behalf of thefinancial creditor]

Name in BLOCK LETTERS: Sh. S Jegan Kovilmani

Position with or in relation to creditor: Asst. General Manager

Address of person signing: Zonal Sastra Department,
At United Tower, 3" Floor,Hemanta Basu Sarani,Kolkata-700001

*PAN number, passport, AADHAAR Card or the identity card issued by the Election

Co

mmission of India.



AFFIDAVIT

I, Sh. S Jegan Kovilmani, working with Punjab National Bank at SASTRA Division,
Zonal Office, no 11, Hemanta Basu Sarani, Kolkata do hereby declare and state as

follows:

1. The above named Corporate Debtor was, at the liquidation commencement
date, that is the 15.11.2021 and still is, justly and truly indebted to Punjab

National Bank in the sum of Rs. 17,86,88,597.

2. In respect of Banks claim of the said sum or any part thereof, | have relled
the documents specified below:

Statement of accounts.

3. The said documents are true, valid and genuine to the best of my knowlet
.~ _—information and belief.

™

/ D AR ln _respect of the said sum or any part thereof, | have not,nor have my
F iy o tners or any of them, nor has any person,by my/our orderto my/our
:{,'.f’('*;/," . knowlnge or belief, for my/our use, had or received any manner of

® saﬁ!%f“acﬁpn or security whatsoever, save and except the following:

\ ;,,—,;\.\ Solemnly/a?ﬁrmed at Kolkata on
. - o day of‘Décember 2021

SOV ”r)
e—
Eg

Before me,Notary/Oath Commissioner ponent Signature

VERIFICATION
|, the Deponent hereinabove, do hereby verify that the contents of Para 1 to 4 of this

affidavit are true and correct to my knowledge and belief. Nothing is false and
nothing material has been concealed therefrom.

Verified at Kolkata on this 13" Day of December 2021.

‘dentified by me
A -Ba»my‘fe .

Signature of claimant)

NARENDRA PRASAD §ui

182302015, Govt. of india

Kohﬂi(l .7*

REGHN#p
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